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I have tried my best to meet all the points
raised by the hon. Members and I want to
express my gratitude to all the Members
who have placed these facts before the
Government. I am thankful to the press
as well as to the hon. Members who raised
different points here and brought these facts
before us. I assurc the House that at no
cost are we going to tolerate this system.

Regarding the brick kiln industry I once
again tell that we cannot tolerate the exploi-
tation of the labourers, the workers in any
industry in the country.

15.38 hrs.
BUSINESS ADVISORY COMMITTEE

Sixty-First Report

THE MINISTER OF PARLIAMENTARY
AFFAIRS, SPORTS AND WORKS AND
HOUSING (SHRI BUTA SINGH) : Sir,

with your permission I beg tc move :

“That this House do agree with the
Sixty-first Report of the Busingss
Advisory Committee presented to the
House on the 23rd April, 1984.”

MR. CHATRMAN :

“That this House do agree with the
Sixty-first Report of the Business
Advisory Committee presented to the
House on the 231d April, 1984.”

The question is :

The Morion was adopted.

15.40 hrs.
MATTERS UNDER RULE 377

(i) Need to withdraw excise duty on
P.V.C. Films, manufactured by
Calendering process
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